FORM A

PUBLIC ANNOUNOEMENT
(Under Reg 6 of the y Board of india
Process for Ponom) 2016)

FOR THE ATTENTION OF THE CREDITORS OF
AUTOCREATE WHEELS PRIVATE LIMITED

Address of the registered office and B/301, Amaltas CHS Ltd. Juhu Versova Link Road,
[principal office (if any) of corporate Andheri - West, Mumbai,Maharashtra, India, 400058

6. |Insolvency commencement date in 16th July, 2024

7. |Estimated date of closure of insovency | 11th January, 2025; being 180th day from
Insoh C ent Date

process
8. |Name and registration number of the Name: Kamal Rajlumar Sharma
L acting as interim | Reg, No:

' i 1BBY/IPA-001/1P-P-01850/2019-2020/12870
9. |Address and e-mai of the interim Office No. 40, 1st fioor, 9/15, Morarji Veiji Buiiding,
K as reg Dr. M B Velker Street, Marine Lines (E)\Mumbai,
with the Board Maharashtra 400002
10, |Address and e-mail to be used for Comespondence Address:
resolution professional 811, Meadows Sahar Plaza Sub Plot A Bidg No, 6 AK

Road Next to Kohinoor Conttinental Mumbai -400069

Last date for submission of daims
Classes of creditors, if any, under clause |-
(b) of subsection (6A) of section 21,
ascertained by the interim resolution

14.|(a) Relevart Forms and Web ik for g the form:
hitpsy//bbi.govin/en/home/downloads

Notice is hareby glven that tha Natlonal Company Law Tribunal has ordered the
of the AUTOCREATE WHEELS

mﬂ!l.lﬂl!ovlde order No. C.P. (1B) 732/MB/2022 dated 16th July, 2024

The creditors of AUTOCREATE WHEELS PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or before 30th July, 2024, to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
agamatemvyNo 13toactasauthorised vepresemaﬂve of the class in Form CA.

offalse or hall attract penaities.
Sd/-
Kamal Rajlumar Sharma
Interim Resolution Professional

In the matter of Autocreate Wheels Private Limited
Registration Number: IBBI/IPA-001/IP-P-01850/2019-2020/12870
Registered Address: Office No. 40, 1st floor, 9/15, Morarji Velji Building, Dr. M B Velkar
Street, Marine Lines (ELMumbm,
Regl Email - Kamal.sh

Date: July 19, 2024 mmwmmmm
Place: Mumbai AFA Validity Date- 30th June, 2025
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scva A RELIANCE CAPITAL COMPANY

INFRASTRUCTURE LIMITED
N L4SI00MMINERL (151288
Offce - JSW Cenre. BKC Barara (East) Burvom-400051

RELIANCE SECURITIES LIMITED
mcmowwm F-Tecn TT Park, Naron Campound. Wasser Express Highway. P—
Phone $22-4285 1000. Fua:0224286 2000, Emml v intra jsw in, Weasite * Mips:Swaw w iainfrastructore

- 400083 + CIN: UBSOSOMHI00SPLC 54082

FOR THE ATTENTION OF THE CREDITORS OF

June 30, 204
J AUTOCREATE WHEELS PRIVATE LIMITED [ xiactof Sorulune Flnanciel Revuls or e i smiud 30 Joss 2000 "
 Craven)
1 RELEVANT PARTICULARS Guerer Endee  Vew fnond
:.-“ Particuiars | B g Pamcutars. June 30, | Maschd), | Jure 30 | Maek 3 |
i £ 204 2024 22 |
1 Tots ncome from Operations I v o P Te06a| 50 0]
2 Net Profit/ (Loas) for the Period before T P ; b ;
(oeore Excaptona anoior Exracsonary teme) ! o - p |
S Nt Profl/ (Lo for the perod betore Tax @m 75 1xef| | k i
(e andior Edraomacary tems) | | |
4| Nt Proft/ (Lose) for the peiod ser Tx em 8 sl | iater N ) { |
{ater Excagional andior Exsacecinery sems) § ' "
5 Total Compranenaive Income ‘o e parod @mn 28 szl |
Profit / (Loss) lor e pariod i
(oo ) and Othr i
] Is
6 Patp oy shan csta 250 Bs0 ase| |
shares Face Vaie o © 10 Escn i
7 Resarves ciusing Rever st Sasarrs) ) ) 82
8 [Securtes Aceout |
9 Net warth (Equly + Ressrves - Cankal eservas) 1288 1208 13161 |
10 | Outstancing et 21 2% 25 |
11 Oustanding Redeematie Frafersice Shares i T
12 Dbt Equity Rato. 0@ o ot | > - % < -
19 Earige e shm o Eay S o 10 | ' Extract of Consoudated Firancsal Resuits for the quarter ended 30 June 202.
oan "
Basic 013 008 0% i sincr (G
D @13 0% 058 | sdiasa w ¢ Guarte: Ened Vear fnded |
14 Capita' Recempson Resers NA NA NA e ’ Parmcutars. Jure ¥ Wach 31 Jure 30 arce 1 |
15 Debent Reemoton Resere » s 2 secton 2024 2024 F) w |
16 | Dait Servios Cavrags Rato - 108 869 . [T . T ] T 1
N 17_inerest Sorvis Cowrage atc - au 450 > I T i |
123 (EGT) b rmgae kr P . | = + |
Nows i - ]
1. Tha above s an @ractof e detaied format of quarer snded fnencial resulls e Wi e Skook | . v oo - |
e 52 of the SEB Ustg Oigatons and Disckun Aecuromants) | | . |
89E Limdoa e wessts 6 i 2%, e
2 Forthe oer " the SEBI (Lstng Obigators }
20t ase " P P e
| e L o vy resongion £ AUTOCREATE WHFELS
WO N0 GX0B0M0NG] O WXraUNary MBmS. MAKAH“ED ¥ <
For and on behall of the Board of Directors of
el et -nocummm-mmmn = -
B F;
Prace: Mo ‘Exéouive Director & CEO . -
Dabe: Jusy, 18, 202¢ DN 02855336 —
4 .
Kamai Rajramar Sharma .
Interien Resotution Profesmanal
1 Dot of Autocuate Wheels Prite Liied
bpslul»« Number &0 For 30d or behal of the Soard of Dwartos
esistered Adiren: o ] o
PERIRIES 3> 34 e ARUN MARES-W AR
oate Process speciic Emzi seatinn® o | Date : July 18, 2024 # Hanagng Drsctor & CEO
Plage \} AFA Vaddity Date 30tk Jame 2025 | Mace : Mumbal Dik: 01320000
Persistent Syst Limited
3 ersistent Systems Limite
i 2
3 Registéred Office : Bhageerath, 402 Senapati Bapat Road, Pune 411016, India Persistent
3 Ph. No. +91(20)67030000; Fax +91(20)67030009; Email : com, ‘www. com’. CIN L72300PN1990PLC056696
i
i
3

Consolidated Audited Statement of Profit and Loss of Persistent Systems Limited

RESS

:
3 for the quarter ended June 30, 2024
mgi - i Millon =
: Quarter ended Yearended | | sr,
i fod Particulars TRt R S Particulars
i H  dune 30,2004 March31, 4 June 30, 873 Mrch 3L 24| 1 conert revene -
- Income - Banking, Financial Services and Insurance (BFSI) 8,431.59 7,958.67 7,736.94
N 1 Revenue from operations 2737170 2590526 2321175 9821587 - Healthcare & Life Sdences 7,310.97 6,278.12 4,309.24
2 Other income 306.40 307.83 216.47 1,280.20 - Software, Hi-Tech and Emerging Industries 11,629.14 11,668.47 11,165.57
3 Total income (1+2) 27,678.10 25,213.09 23428.22 99,496.07 Yot 2,371.70 2590526 2321175

]
i
i
3

4  Expenses

f
!
i
i
?

2737170 | 2590526 | ﬂ,lxl.ﬁ_

|
'
i
= B
i

¢ Employee benefits expense IS73S04) 1529006 | 1390036 | SDE0DT0| | o gucroery meuits e, proi batorta, terect and
i g Cost of professionals 421682 364551 237174 1149270 dapiciation and acvtietion
N B Finance costs 14114 97.35 125.97 46727 ~ Banking Financial Services and Insurance (BFSI) 2,780.78 2,768.32 299492 1152386
—f e Depreciation and amostisation expense 71L97 7997 76328 309373 - Healthcare & Life Sciences 2,698.59 2,268.80 206267 86712
2 B Other expenses 286771 242608 315640 1033661 - Software, Hi-Tech and Emerging Industries 2,788.70 3,01631 258351 11,804.66
U & Total expenses 67268 2225017 20,357.73 8502001 Total 820007 | 805343 764610 3199974
Profit before 5 Less:
5 ax 3-4 70.49 76.06
i 6  Taxexpense a0l semalwmen e P - Finance costs 141,14 9735 12597 467.27
i - - Other un-allocable expenses 442791 430899 486611  18,33661
i S BAB|  FASR| UMM SENSS| | o |y e ome 306.40 307.83 2647 1,28020
i Deferved tax charge / (credit) 119.99 4R (1312) | (169|  7  prompeforetmx 400542 395492 307049 1447608
: Tax (credit) / charge in respect of earfler - (6.73) (043) 7319
g period / year | { | 8 Segment assets i Milion
3 Totai tax expense 94127 80171 78281 354115 s — e r— T Y S |
z : 7 Profit for the period / year (56) 306415 318321 2287.68 10,334.91 Particulsrs =g
i 8 Other comprenensive income — : {
| - Banking, Financial Services and Insurance (BFST) 840137
— | | mems et wil not:be reclessifiad - Healthcare & Life Soences 5,143.02
z o profit or loss - Software, Hi-Tech and Emerging Industries 15,429.36
1 Remeasurements of the defined benefit 17694 (6423)  (025)  (9829) Totai aiiocable segment assets w973.75
e | Habittes) / asset Unallocable assets 52,448.46
r i | Income tax effect on above (4461) 1563 407 u Total assets 814221
4 ! ! 125 (4800)] (618) | 0700)| ypryiersopmentwiorintormetion
8. Items that will be reciassified to
Drofit or loss e
Effective portion of cash flow hedge 6957  (1127) 20807 2159 | segment wise capital employed
Income tax effect on above (17.51) 1484 (5237 8.02 ( tiabiites, ; nor-cash
mmmwwmmmm-mmmmnmmm
Exchange differences in transiating the 132.24 25.17)  (185.59) 104.82 | - segments and the Group is of the view that it is not practical to reasonably allocate the other assets, liabiities and  other non-cash
financial statements of foreign operations | | -
18430  (21.60)  (29.89) 13443 | pNotes:
Total other comprehensive income 8, 20 46.07) 57.43| 1 The audited condensed interim consolidated financial statements for the quarter ended June 30, 2024, have been taken
ot ) B L O A D on record by the Board of Directors at fts meeting held on July 18, 2024 as recommended by the Audit Committee at its
forthe perio / year meeting hekd on July 17, 2024. The statutory auditors have expressed an unmodified audit opinion. The information
S Total comprehensive income for the (748) 3,380.78 3,083.01 2,241.61 10,992.34 presented above s extracted from the audited condensed interim consolidated financal ststements.
2 yuur Ginesiiing Frati:and 2 The above consoidated financial resulfs Kave been prepared from the condensad intenim consoRdated frandal
period / year Statements, which are in accordance with Indian Accounting Standards (ind AS"), the provisions of the
Other Comprehensive Income for the Companies Act, 2013 ("the Compenies Act”), as applicable and guideines Issued by the Securities and Exchange Board of
India ("SEBI"). The Ind AS aré prescribed under Section 133 of the Companies Act read with Rule 3 of the Compariies
period / year) (indian Accounting Standards) Rules, 2015 and amendments Issued thereafter. All amounts included in the consofidated
| 10 Paid-up equity share capital 77025 77025 7698.25 77025 finandial results (induding notes) are reported in millon of Indian rupees (in ¢ Milion) except share and per share data,
e Vi of Shome .5 oacky 3 Persistent Section 8 of Adt, 201 May 1, 2024, 25 2
11 Other equity excluding revaluation reserves 48,806.82 ‘owned subsidiary of the Company.
12 | Eamings per equity share (in 7 4 Software e June27, 2024,
o o ;‘" 4 5 smsux.usu(mms«m)mmam Purchase Agreement an July 2, 2024 (EDTY/
(Nominai vaiue of share * 5 each) July 3, 2024 (IST) for the acquisition of Starfish Assodiates, LLC, USA. Upon completion of the customary
(Post-spiit) s and a Wholly Owned Subsidiary of PSL.
3 nwammdmuum;mmw on January 20, 2024, the second
B xe| an e e anche of Gon 300 only) Equity Shares of ¢ 5 each were aflotted t the ESOP Trust on July 10,
Ofhuted 19.89 2048 14.87 7107 2024, at uovmmu of 643.50 per B;:vnﬂwt. nwe\wno mﬁ:\eﬂ ?gw of *30?‘.‘10 m
" o share capital Company Increased X Equity Shares of *
B :"""“"""“"‘ ) - (aggregating to * mm,ﬁfmnﬂmmmma’smmm‘mmmo),mnqu
| Nominai value per share
(Post-split) 7 Ms. Anjal Joshi (DIN: 10661577) was appointed as an Additional (independertt Member) of the Company by the
Board mxz,mAmmnnwmdmdmdnw\yww
Intenim dividend - - - 16.00 July 16, 2024, confirmed her appointment as the Independent Director of the Company, not iable to retie by rotation, to
Final dvidend 2 10.00 . 10.00 eid office forthe term of 5 (Five) consecuive years e, from June 12, 2024 to Juné 11, 2029,
; ; 8 mmmmummsaz(m:am«)uu Director of the Company wes approved and
Total dividend = 10.00 ' 26.00 recommended by the Board of Directors to the Members for anmua—mmnﬁmm
effective from October 1, 2024 Accordingly, the members at the 34° Annual General Meeting of the Company held on July
xe.m,mmmmmsummammm Hable to retire by rofation, to hod office
31,2004, .

it (Fve) consectiveyears effective rom Al 23,2025 Accordigh, the members
,
g ; e ] Company held on July 16, 202, confirmed his re-appointment 2

f
i Particutars
Revenue from operations (net) M,QB % 16,309. 02 15,“&28 ﬁ,lQ.W 11 Mg, Suni Sapre (DIN: 06475949) reli his position s the Chief Officer of
Profi before tax 3,402.83 2,564.15 3,230.20 13,165.29 ﬁ“;'n&y?main' and Mr. Vlnm has been appointed as the Chief Financial
Profit after @x 2,479.41 1,839.57 2,435.49 985665 5 During the 6"".\“ June 30, 2024, the G has the.
the Data and
amounting to * 636.18 million based on settlement agreement and expected payout ass
Segment wise Revenue, Results and Capital Employed 13 In accordance with pera 4 of notified ind AS-108 “Operating Segments”, the Company has'
14 Thel
operating segments are: .
s - o  BSE Lid: www.bselndia.com
a. Banking, Financial Services and Insurance (BFSI) . ‘Endia Ltd.; com

b. Heathcare & Life Sciences
<. Software, Hi-Tech and Emerging Industries :M Or. Anand Dashpende




’ Email-navakal. 1923@gmail.com » www.navakalin » 71 3 /navakalofficial

\i

Bt [ PEAR TR, 203 GIARLDIES @

S 2;—1\
o s NN (BT L n L0 ]| R e ———
Bl st Fporte JEa 37 i wdweey sisied sjaaops snfor ) et : (aifet aor frge) e l —I
e e &) ™ g e
it e fraw o | SO wae wRsfiny g goven 3. W Fivs N 7. £ % 9/ 155 /2%, . 18.06.302% wr ey
AR, T B e fere e HTGSH gty wew dos fisan ke silfew wedered daav. §-Fiftren geen et s s - s e o
M. g o e P A AT RO FOW g Su @ afvers e snfor frem 5. i (e s Prg) 080t 5 e rovn - e
= ¥ g s wew anten P gvavar 2o Sjeops el A, A Hvs e = Reamr 3. 9. 3. (aifrs anfor Rrge) Tt / A T W S e et e a
TERTET g U # O, SIISur Ad agere qush wsve srmane. gt fisass Aot g oy ?ﬁéﬁm1 ) T A 51 o e e e 2 e
& v 2 2z v, 3 avh " ﬁ" Rrovwer: o RN ® 1054587 _ F‘.’.’_‘J:?g"vu;( A . ¥wjou/rovy T FHARIT AT am
e T R afer fem vy 2] 2024, 10536671 W, e § F2i maAa hatps: /mabatenders gov.in 3 2.
; A TEPATAT T, FFoTNY HERETE TN eI oY re v) . f2. =, wehaoT ST v
e A, ¥ TR W g wramer derst wR ) flsere wrrdefia aeA? et st = i et fown
T 3. FTIRTE QIR e, P ik e
Tt g s o awfe 3. 30/58. 200 et 15,00 oz [ | 7 I e
T S T T 3) ﬁgxmmww faaz.o0tons A st G
e . g T da o o ek Pls Visil oiir oficiil Wels-site 1 SRR 3
autear o wffE &.xo% T e wReaT W,
2 » www.thanecity.gov.in
=T 2 I, awnh AT 6% %53, -oc PRI t5.00.3030 4] | MWW-TMNCCHvROVIn J
s e el aRw R [ 22.00.30%% ISt AL 22:00 .
= I T 3 e, ear
7 A
« awimd, e A1 Ruwdher [t o =
el T R
g A e IR = 3
W . RO, R SR s
wh oot gwET IR¥E, W ok rfirard T
dederele ¥ w8 FEw s O 5.
gwE T W GRE 8% Erar .
YA, HHOT T SO HHY -3
v Jomr wed e fe
A, , Je8T AT AR
o T werEde wo freirel
WO Awel TR, W, ®
Uit IgE IEEr wEe WY
. AR v il squtwont smadteli, 2046 st frait qam
T ST AT IR ey gfedca Goa fathds (ofrmmuamst)
i T U .
W ORI R | | (e oo oot e (o ) M, 2098 o e 1)
oy IR ? i e St thvm s (e S e T w)
> 4 L3 0 Feae U:!ﬂﬂ' o
I AR RTEAT JAAvRhrR e Bt e e e s v el oo o e
R T T AT BT Sy, | | | S e vivar e e e e i ¢ e
4 w7 sy, 5, )|
::’Wﬁw P e e g [
W e =
faam ¥em afER. ¥ GEw oY mwi:rm:mlsu.weooitiz.«ocnac,cm
A S SesanigS ﬁ: Povinentceerouriosss
BT A DR SRS A N | | [ wh o 0w wmw| v ocow | waeioon | 500000
e G SO SR | | [T o R s b
. oauphed SRomE G | | feeee. o, e e on - 2
o, A e e | | (X TELLoE
¥t o gwd, WGl | |re owsong
sl nninfibind H:eeorr sl ,
- mlm:m m; BLi4.200 | w.itooo | “e.cco
ursse Zedey onfiw sofer W 7= iz
9 : b ! W S T [y g Dy
m‘\’l FTTR | [ 755 00 a1 st o e s e s | [ v e T s e - ;
7 S O e e T (Y R || e s s e v 3 BRI .o oe
i | s e e e e wn e | o s s o, 1 e
— ’ 2o oA |
R TAE AW e =% iz Rren Bl stomen st R, s, .. e - 1 | -
b e T I %‘me ag;zm;::amm oioraan, :;z’,::.:::::t::g | m RENE ( s )
AR A TR EEES TG | |, TR, HREE, Ne-MEEE, , JU-R, R, . 30,00 BE. | xrd b sifieg
Hifea g v W Rt o, wEh men e, TR o v 2 v ova e, Bl S| < 9% 9% coa | +3 81000 |94 o0n | | | ‘e §-PIRRD O BEIE /202 ¥- 3024 (arf)
o snv, e/ e Brceuy sl 5
w0 gl TR AR G, HRE 3, codipmia g sl plefontbagimoed o sorhoes . /s 30 e st g0 .30y FriET el §-Pites g e e e
feeht sk, ww wEt @ @R, W s | [ i e s () Peastm s | [0 2 ey EX) S EroT )
oo ST, et % o, T | [ e, S, e i | [T e g
A AN ECH AW, SRS Uew THT T | 20 sH v ot T sf e e A 7. ey, S e,
g‘“m m&”j’ N (ST I avia) mf:;/’a:?mm-mom.‘g. |
SR H e W too WM T S At 3 Sl i Sarore ot ol . i | o v 30,000 g ¥ 20843000
Tt oS, aromefidt =it anom,  EEEE W vmkvu;;;&mmmmw:z e A & v o, PR S| 90.92,0.000 | 5.99 20000 | .20 500
arsfrar anfew Rt @l oifsar ¥, Il svw | [T D;’gm"' mmhammm%ﬁm [ 353/2 ke i i ¥ |
a1 % @w1 fed &0 wmR wd &;'Mﬁu. = _ mm' e T - ‘ p—
i SrEER= Sz e it o R - - €.94,2¥0.00]
s St s | (1 97 s T e o et Bt ot e [ = e s e
il wrerach. v o g e sl e | | e i) o 0 . o/ (o e ) e e )| | fm v, o - 09 1
gomE oWl o g s :ﬁmnmnw-x;g::.%%m e . 86/999, 5 v s - 2ec g -
2 5. g 9 (7F) 4 3 - i ¥9,2%,390.00
W e s @ e sfereey ::'"“i::*';m'-mummmmmm,m,_ ::’:ﬁ:llsaunerm
Toeh dww T R Qe SRR TN e o i o vt e o | | [ e, . e
‘a‘émm e afeE  wden sﬁs«uﬁnvpmn anﬁmmnyaah;: ::’:*:;:fmm,awm% | e
ATACEAR  GUSEE U IR W, () ) v B S, o - (S0 G 7 TG 90 T < (W) | Loy /908, o 27 700 - 2000 W, |

fRdft TR Rom atdEr Ten  wwen
Frareeerer TRt A . wE S
widre o1 o FamEEeR wE s e
wo goedt woaE e, A A S s

T T AR TR T R T W A o = Rt S Wi
7. 63 AT 233 . p. iz SV AT, TTNRY, AV SR AR Ko
(i) ET e S - sifvrien 2ty S RideErr aRn Raies 92
ST, SRR R S SN OIS 7. As Al wade R . 939 @ 934
(STt SRR ) T B B, wo) - (T G 7) Teia o A « (),
T T R SN 3 R T R T o O SR Rl SR
. 53, AN v2 3 .. T SIS AT, T, A S0P R XS
(v) TE e S -sifusiez Afder o ezt wita Reim 92
ST 9 2ee Noem WO GAUG . 2. Wl FowRE ARSI B. 934 A 9w
(St ) I BAA F. <o/ (T N ) T AEA AR « (gm),
qoi: 7o 3 TR T TR B < A s = e Rk wef
75, (5, AT 233 9. TS SNSEERN AT, IR, AR ST ARTEY X2,

g a2, 002 01 .

e 9% o: T aTe, g B, | 2 90.49.650
. crovy = . wt/a/s Aciin T

g erelter ot sefor oy o avx 3
e

2394300 |9

% e
oagror érwses: v wee 6. (e )

fmerTen &t ¢ vewe ity e o | 930,942,000 | 9%.94.000 | 2.00.000
[ yr ooz
FersTen i ¢: Reier HAeR ($0%) O 7| ¢ 922,900 | ¢9.25.900 | 2.90.000
o v e

T AL 1k 00

¥ mftraw s s oh, §-fwm R 96 SPRE, 0t It §. 2.00 A FW
R s

T ¢,%¢ k00,00

ot T SR, BT AR T T | o s e i My i v e S v
oo afan it TR e e el . & mﬂéﬁ;ﬂgﬂ' v et com) 2 g o T ¥s,10,4%0.00
T Y, Rt St e § A W B A, | [ i
. . . ey 240, 299, W o 9, 3o e, 3 woo 029, g
B e i | | = [
B g7y, T I TR A0 A, St 5200008 e oomumccrsjtmenitece) | T M RS
7 zmmmmmm
e,
m msh m Wm 2t mm-m:#mm.; 7 32,339,800 00
wETE ARl atamm R, T (T k.. vt ok s e
m m sl Email-mahad. ee@mahapwd.gov.in Ph.No. ey S e e a e e i e
e, mﬁﬁmewwaon-aoaa TR [ ey el B @ gel | € 3,99, 707,03
Friwr afdm, weve (wat.) fpam, T, Rreer WS, ’R-voyor, G Wi o0 ¥w- IR WERTY WRTSAT WTHSHE FiEET nful qwiigris AR fteren, dawe 3
W A W AT Aol dean gtwgy arehe A (%) Tgawde R §-Rife ol (Stem) P swfm e, Rl il
o oft ol g TR A A | | s grerean Ih gov.in 1 TN FoA v, e AR Ry s Ararer st | | ||t (e twew @ qee PR e| € aee0000
TP B ST AN T TG | | st e, s (. ) P, s, frewt was, 7 e 3ven snk. P am. 3.8 e et e
¥ wem wEw IEE A . e - wreh siqfom | gom / wann [§-ARmderd|  wmoqu swaren | St Tv. [a de e T w el w%?;“:
mmﬁuﬁm&maﬂi o i - fm | e (wrermmem aw) irdher sl g et My
o v W i T g i e . |TreTe Rewaer TETE AT TEE 3| ]4k¥ack/- | 10,00,000/-| 34¥o/- e wfER e o rS mmlvr' 5 TRYETTRT
v W IE. mER T A Javge Rromge mETe freTge selt T T 90 i g, s e, 12t (ofem) 1
T T SR ST 3 qea feft 23/ 200 wefter Zraelt gemd wiwETy S " o 3 20 ur oot AT Faarer
TR TR g ama W § AR Serms g TRy
T TS 7k diy = s ¥ w1 | [ ¢ [ Fifrewe s@ets @ e Fim| T 1o/ 06/ 20 7% (FHEY to.00 UH) @ AT 4,08, 30%% B 100 ARG vrarer @ gt i gz | VR
qwarh i < avaTe g we | || sww s fas 1 ¥ S i P RO
wEr aeS B ¥ A | | .| P s 1. 58 e, (S, at.) e fraw, S, TS s A aaterar ke £2.00. 0¥ Fm tx.commm | || 7 [T T AR PR AR
= mTER SIGR G dor, | | |SemiR v @ anffe dew| s s, toe . @, des, Seoreee, TveE A swierme R 21/09/20 3% 38 £R. 00 TR st dier o3 e .o}
e g g W e e || [ Raiw @ R (v N N oot Lo
=i sy T ARER dwen ooy | | LFEEE) [ p—————
fou.- afeqf ffaar gov.in a1 ure fia forma AT Aoy & e Fifer SRR S A, v AR :
T T S AT, A g fd wdx BT it hwww midcindia, org T Wik
- wiren dzmws, gigows T Fr e g, v 3 3 av wher sk iy g 36, /- Fopt atm R Rt 33/0u/3evx
T R T A IR, T | | gz v i v 0t it aferim e e e Wi U e v
T TR SR S 3T Ik, s - 1600, 203% PG AR 074~ Y /.0 /Y0y v (vt ) S, g 3%/08/203% UK WEPRGION T O T W




